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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, (CZ) AT BHOPAL (MP)

ORIGINAL APPLICATION NO. 17/2023

In the matter of:

SUBHASH C. PANDEY APPLICANT(S)
Versus

BHOPAL MUNICIPAL CORPORATION
& ORS. RESPONDENTS

ACTION TAKEN REPORT ON BEHALF OF BHOPAL MUNICIPAL
CORPORATION IN COMPLIANCE OF ORDER DATED

IT IS MOST RESPECTFULLY SUBMITTED HERE IN UNDER:

1.

That, issue raised in the instant application is that Capital Project Forest (CPF)
was established in the year 1986 under Capital Project Administration (CPA)
and more than 42 lacs plants were planted during the period of 1986 to 2021 in
the city of Bhopal but the plants are being cut or damaged and the land under
plantation has been diverted or continuously under encroachment by the
unauthorized persons for personal and commercial purposes. The DFO of
Capital Project Forest (Rajdhani Pariyojna, Vanmandal), Bhopal vide letter
dated 10.12.2021 has communicated the BMC regarding more than 692
encroachments, and a request also has been made to remove the encroachment
from the public land and to prevent the cutting of the trees but nothing has been
done.

That, in compliance of order dated 03.07.2025 of this Hon’ble Tribunal, the
humble Respondent submits a detailed list of remaining 58 encroachments as
on 23.07.2025. It is submitted that the authorities are unable to remove the
abovementioned remaining encroachments due to ongoing monsoon season on
humanitarian grounds since most of the encroachments are of residential

nature. It is further submitted that the actions prescribed under the rules have



already been initiated against the remaining 58 encroachers and they have been
served with the statutory notices and the authorities would take necessary
actions as soon as the monsoon season ends. The detailed list of remaining 58
encroachments as on 23.07.2025 is marked and annexed herewith as
Annexure R — 1.

. That, in compliance of order dated 03.07.2025 of this Hon’ble Tribunal, the
humble Respondent submits a detailed list of 19 encroachments which have
been removed till 23.07.2025. It is submitted that plantation is proposed and
will be done on the lands from which the encroachments are removed. A
detailed project is being prepared for the purposes of plantation on the vacant
side vergence and medians of the road throughout the territorial limits of
Bhopal Municipal Corporation. The detailed list of 19 encroachments which
have been removed till 23.07.2025 is marked and annexed herewith as
Annexure R — 2,

. That, during the proceedings of this Hon’ble Tribunal on 03.07.2025, the
Applicant raised an issue regarding widening the National Highway connecting
the Ayodhya bypass and process of cutting of 8000 green trees. It is humbly
submitted that the NHAI issued a letter to the Collector, Bhopal vide letter
dated 15.04.2025 bearing no. NHAI/PIU/BPL/NH-45/Ayodhya Bypass/
Encroachment/2025/27512 regarding the encroachment and cutting of trees,
etc. on the road from Ratnagiri Tiraha to the airport for 16.439 kms. It is also
submitted that a letter dated 04.04.2025 bearing no. NHAI/PIU/BPL/NH-
45/Ayodhya Bypass/Tree Cutting/2025/27469 was issued to the Collector,
Bhopal with regard to cutting of trees in ROW (Right of Way). The letter dated
04.04.2025 and 15.04.2025 are marked and annexed herewith as Annexure
R — 3 (Colly.).

. That, a total of 4,877 trees coming in the ROW are proposed to be cut and the
due process for obtaining the permission from the tree officer is pending before
the Bhopal Municipal Corporation. It is submitted that no permission to cut the
trees without following due process of law will be issued by the Tree Officer. The
correspondence between the NHAI, BMC and Forest Department are marked
and annexed herewith as Annexure R — 4 (Colly.).

. That, as per the order of the Hon’ble Tribunal encroachments from 102

Number Stop to Veer Savarkar Bridge has been removed on 30.07.2025. it is



further submitted that, plantation will be done on the land freed from
encroachment by the Bhopal Municipal Corporation. The Panchnama and
Geotagged Photographs on the Action taken by the Bhopal Municipal
Corporation on 30.07.2025 are marked and annexed herewith as Annexure R
— 5 (Colly.).

7. An affidavit in support of this reply is filed herewith.

8. The Hon'ble Tribunal may kindly be pleased to take the present application

on record and pass appropriate orders.

Date: 30.07.2025
Place: Bhopal

RO

hroug Counsel

Prashant M. Harne

Standing Counsel
State of Madhya Pradesh



BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH BHOPAL

Original Application No. 17/2023

IN THE MATTER OF;
SUBHASH C. PANDEY

APPLICANT(S)
VERSUS
STATE OF M.P. & ORS. RESPONDENT(S)
AFFIDAVIT

I, Pramod Malviya S/o Late Shri §. M. Malviya, AGED ABOUT 61 YEARS Posted as
Executive Engineer, Bhopal Municipal Corporation, Office Address Shyamla Hills,
Bhopal (M.P.), do hereby state on oath and solemnly affirm as under :

1. That, T have been appointed as the Officer In-Charge to represent this case on

behalf of Bhopal Municipal Corporation and as such I am well conversant with
the facts of the case and therefore, competent to swear this affidavit.

That, the accompanying ATR has been prepared and filed as per my
instructions and has also been explained to me.

3. That, the contents of the accompanying ATR are true to my knowledge based

upon official records and legal averments made therein are true on the legal
advice and believed to be true. A

DEPONENT

VERIFICATION

1, above-described deponent do hereby verify that the contents of para 1 to 3 of the

affidavit are true to my personal knowledge and belief.

Verified and signed qn this Jo day of D" 2025 at BHOPAL (M.P.)
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Ann%ure -3 (Colly.)

[
T T FAHE WTfereRtot
(TS IREET R Temr! WA, WA JEh) 55
NATIONAL HIGHWAYS AUTHORITY -OF INDIA b

(Ministry of Road Transport and Hignways, Govt. of India)

TR B 3T - T R.-5/8-3, ST iR, Tt W W, T gt e, SOt (K. )-462016
Project Implementation Unit - HIG-5/E3, Arera Colony, Near Ganesh Mandir, 0ld Habibganj Naka, Bhopal (M.P.)-462016
T / Phone : 07552465640 & 05, §-Het/E-mail : bhopal@nhai.org, AaETEE/ Website : www.nhai.gov.in

NHAI/PIU/BPL/NH-46/Ayodhya Bypass/Tree Cutting/ZOZS/Q‘:} HGS Date: 04.04.2025
\_/,‘ To, )(
A & The District Collector, Q})))"

k \ Bhopal (M.P.) Q\

o cR
& i Sub.: 6- laning with both sides Service Road of Ayodhya Bypass from Desi “{f‘e%()@ﬁear |
\T Ashram Tiraha on NH-46 to Km 16+439 end at RatnagiriTiraha on NHZ, ‘l’%@% ate of |
\g Q-. Madhya Pradesh on Hybrid Annuity Mode under NH (0) -Request of Pe is§dn for Tree J

. Cutting within the ROW- reg. 5

<& C Ref.: M/s RIPL Ayodhya Bypass Pvt. Ltd letter no. SPV/RABPL/Tech./2025-26/15 dated ‘
€): ¢ 03.04.2025

T E
% g; Sir,

With reference to subject cited above, it is to inform that the subjected works have
been awarded to RIPL Ayodhya Bypass Pvt. Ltd. and Concessionaire has commenced pre-
construction activities. The Concessionaire has submitted affected trees list details, which is
falling in the proposed ROW of project, vide their letter dated 03.04.2025.

In this regard, total 4673 Nos. of affected trees from Ch. 0+000 to Ch. 16+439 on
RHS and total 4745 Nos. of affected trees from Ch. 0+000 to Ch. 16+439 on LHS are
needed to be cut down for proposed alignment of subjected project under District Bhopal
(M.P.). Detailed list of affected trees are enclosed for your ready reference.

In view of the above, it is requested to kindly grant permission for the trees falling
under the project alignment at the earliest please.

Encl: As above.

(Devansh Nuwal)
Project Director

O
Copy to:- M/s RIPL Ayodhya Bypass Pvt for information and with a requested to coord‘m/ation
the Office of the District Collector, Bhopal for the above.

_ : -5 1 -6, A 10, greE, 7 faeelt - 110075 FOWW : 91-11-25074100/25074200  FaREE : hitp://www.nhai.gov.in
pte Office : G-5 & G-6, Sector-10, Dwarka, New Delhl,-110 075 Phone: 91-11-25074100/25074200 Website : http://www.nhai.gov.in

(} Scanned with OKEN Scanner
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_ (Ogs itEE SN T HaTer, RE W)
NATIONAL HIGHWAYS AUTHORITY OF INDIA

(Ministry of Road Transport and Hignways, Govt. of India)

URaterT firamae e - P . .
prieci T - TR A5 /4-3, S iR, Toter s W, U gentr T, S (1. )-462016
mplementation Unit - HIG-5/E3, Arera Colony, Near Ganesh Mandir, Old Habibganj Naka, Bhopal {M.P.)-462016
T / Phone : 0755-2465604 & 05, $-Wet/E-mail : bhopal@nhai.org, FawTEe/Website ; www.nhai.govin

NHAI/PIU/BPL/NH-46/Ayodhya Bypass/Encroachment/2025/ Q 4872. Date: 15.04.2025

To,
The District Collector
District- Bhopal (M.P.)

* Sub.: 6- laning with both sides Service Road of Ayodhya Bypass from Design Km 0+000 near
Ashram Tiraha on NH-46 to Km 16+439 end at RatnagiriTiraha on NH-146 in the state of

o\}\ Madhya Pradesh on Hybrid Annuity Mode under NH (0) - Request for Removal of
\(1(\ Encroachments within the ROW (Right of Way) of the Project.-Regarding
Ref.: M/s RIPL Ayodhya Bypass Pvt. Ltd letter no. SPV/RABPL/Tech./2025-26/19 dated
09.04.2025
| Dear Sir,

National Highway Authority of India (NHAI) a nodal agency of MORT&H , Government of
India has entrusted the work for Construction of Six laning with both sides Service Road of
Ayodhya Nagar Bypass in Bhopal from Design Km 0+000 near Ashram Tiraha on NH-46 to km
16+439 end at Ratnagiri Tiraha on NH-146 in the State of Madhya Pradesh on Hybrid Annuity
Mode under NH (O) Works (Length - 16.439 km) to M/s Ravi Infrabuild Projects Limited,
Concessionaire and construction works are scheduled to commence shortly.

Further, the Concessionaire has identified encroachments and has requested for
removal of encroachments from ROW. The detailed list of these encroachments has been
prepared and is enclosed herewith for your kind perusal. These encroachments are likely to

/}bstruct and delay the progress of the project, which is of significant public importance.

%) . . s .

In view of the above, it is requested that necessary directions be issued to the
concerned authorities for the immediate removal of these encroachments from the
government land, so that construction work can proceed without any hindrance.

(Devansh Nuwal)
Preject Director

Copy to:- (i) The SDO (Revenue), Govindpura, for information & necessary action please.
. /eh) The SDO (Revenue), Bairagarh, for information & necessary action please.
(iii) M/s RIPL Ayodhya Bypass Pvt. Ltd., for information and with a request for
coordination with the Office of the District Collector, Bhopal for the above.

S\qe26\7 30 ~ ﬂ'nki}'&‘mjb\
NH Ay
976086220 2. — Sqw‘\(by\

ey ( (MmN

v Frtera ;-5 7d -6, Wa 10, rew, o el - 110075 O : 91-11-25074100/25074200 BUETE : hitp://www.nhal.govin
Corporate Office : G-5 & G-6, Sector-10, Dwarka, New Delh),-110 075 phone ; 91-11-25074100/25074200 Webslte : http://www.nhal.gov.in

(} Scanned with OKEN Scanner



16 Annexure R -4 (Colly.)
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